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CENTRAL ADMINISTRATIVE TRIBUNAL

i CUTTACK BENch CUTTACK
T ORIG APPLICATION NO.994 OF 2002
& f;‘ C‘ch, this the m“'({ay of Keh., 2003
¢ HONBLESHRIBN. SOM, VICE-CHAIRMAN S i‘
> -:»EON’BL%SHRIAM.’";_‘ |
~ 1.Dr. Himansu Sekhar Bank, afmut 7 years, Son of Al :

- Radhamohan Barik. At/Po-TOiapad&sP S. Baisinga, District-

Mayrbhanj, at present posted at Sambalpur as Divisional Medical 3 ey

Offi icer, S.E. Riy., P.O/PS. /Towu &D:st- Sambalpur : %

2 Dr Jaganath Jena, aged 38 vears, son of Dologobmda Jena At/P. O.- ¥
 Patanail, Rahama, P.S.- Tirtol, District-J. tsinghpur, at present e
 posted as Divisional Medical Officer, At-S alpur, P O./P'.S./’I‘éwn‘; 3 * 8

& District-Sambalpur. i i _ :% el

........... Apphcafnf 3 ‘
By the Advocate(s)y . " MA.S.C.Ghosh | &
N . S.Ghosh, EFEE] TEE 81
P.C. Das “HEam TG
Union of India represented through; ~» L 1

1. Union of India, represented by the Secretary in the Ministry of
Railways, New Delhi. . L

Y £hi
2. General Manager, South Eastem Rai lw Ay, Qarden
Calcutta-43 Munsifi-City C1v11 Court, :

each, f T
: cwtta. ' =
‘ dent(s ) |

By the Advocate(s)- © ... Mr, RC. Rath (R-2)

RDER

SHRI B.N. SOM, VICE-CHAIRMAN:

This  Original ~ Application under Section 19 of the
. Administrative Tribunal Act, 1985 has been filed by (1) Dr‘HS ,

Barik  (2) Dr. J. Jena, working as Assistant Divisional Medieal




*part of the Respondents they have aﬁproa@mg“th:s Tribunal for

'i -essal of their grievance. : L

{;Fyﬁgats of regular service. The Respondents by filing counter have

Sprt
¥

| Unmﬁrmed that the applicants got thei@motion from Junior Time

‘Scale (Grade of ADMO) to Senior Time s& (Gradg o DMO)

Awe f 16 11.1999. They have further statmat alth": aé’&per the
instruction of the Railway Board, Junior Scale Doctors will got
promotion to Senior Scale on completion of four years of service but
the ;’)romotion become effective from the date the panel is approved
by the competent authority. Accordingly, both were promoted from

' 16.11.1999 in stead of promoting applicant No.1 w.e.£. 04.11.1998

~ and applicant No.2 from 20.11.1999. Mr. R.C. Rath, 1d. Standing
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processing  the cases of promotion by convening DPC and obtaining

tapproval of the competent authority to the recommendation of the

»D’PC Thls explains for the time gap between the date of acqumﬂg

ehgtblhty & k motion to senior time scale and the date of actually
getting effect of the higher scale. Mg, 8.C. Ghosh, Ld. Counsel for the

applicant stoutly argued that m ding to the Railway Board Order ixﬁ

the matter and also the decision ol th Tnblmal in O.A. No.38/2000
the date of promotlon to Senior Tlme Scale should always date back
to the date when the Govt. servant completes four years of regular

- service in the Junior Time Scale.

3. In O.A. No.38/2000 decided on 20.01.2000 we had examined:

this issue as to whether the date of promotion to Senior Time Scalés

Gl

should relate to the date when a Govt. servant completes four vears

service in the Junior Scale. After hearmgﬁéﬁl the s1d§and perusing

the Railway Board instructions in the%natter w&llowed the O.A

38/2000 directing the Respondents to give promotion from Junior

Time Scale to Senior Time Scale w.e.f. the date they had completed |
four years of service in the Junior Scale. It was also ordered that they |

should be entitled to get conscquential financial benefits. As we have

already settled the law in the matter in that Original Applicagjon,we

_allow this Original Application directing the Respondents to grant




- completed four years of regular service in Juni Scale.

or Time Scal
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